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ORDER

It appears that no notice has been issued to the Corporate Debtor. Vide
order dated 11t April, 2017, the petition has been rejected by this Bench. The
said order was impugned before the Hon’ble NCLAT. The said order was set
aside by the Appellate Tribunal and remanded back for fresh consideration.

It appears that no notice has been issued to the Corporate Debtor. Let
steps be taken by the petitioner to serve the Corporate Debtor vide all modes
including through the process of the Bench, returnable on 8th February, 2018.

Affidavit of service be filed.

SrneEEe | B ey
(Deepa Krishan) (Ina Malhotra)
Member (T) Member (J)

(Sapna Bhatia)



